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31-01-2022 This appeal was called on for pronouncement of
Judgment today.
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Rajesh Kumar Gautam, Adv.
Anant Gautam, Adv.
Nipun Sharma, Adv.
Madhur Tewatia, Adv.
Mitter & Mitter Co., AOR

Biswaroop Bhattacharya, Adv.
Kunal Chatterji, Adv.
Maitrayee Banerjee, Adv.
Partha Sil, AOR

Hon’ble Mr. Justice S. Ravindra Bhat pronounced the Reportable

Judgment of the Bench comprising Hon’ble Mr. Justice K.M. Joseph

and Hon’ble Mr.

The appeal is

dismissed,

judgment placed on the file.
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Pending application(s), if any, also stand disposed of.
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